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THE MINISTER OM COMMUNICA-
TIONS (SITRIC. M, STEPHEN): (a)
All the District towns of Orissa are
not linked by STD to the State Capi-
tal.

(b) Towns yet to be linked by
STD to the State Capital are:

Balasore, Baripada, Bhawanipat-
na, Bolangir, Chattarpur,
Dhenkanal, Keonjhar, Kora-
put, Phulbani, Puri, Sambai-
pur and Sundergarh,

(¢) Government have plang to con-
nect all District towns by STD with
respective State Capitals,

{(d) The linking of District towns
to the State Capita] by STD has not
been achieved fully in any State.
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Commemgrative postage stamp on late
Maulana Mazrul Haq of Bihar

713. SHR] KRISHNA PRATAP
SINGH: Wil] the Minister of COM-
MUNICATIONS be pleased to stale:

(a) whether Government have re-
ceived representations to issue comme-
morative postage stamp on late Mau-
lana Mazrul Haq of Bihar;

(b) if so, whether the Government
have gince taken a decision to issue
ithe postage stamp; and

(c) if not, when a decision is likely
1o be taken?

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN):
(a) Yes, Sir,

(b) No, Sir.

(¢) The proposal was placed before
the philatelic Adviscry Committee
on 20-3-1979 but was not recommend-
ed. Hence the proposal was drop-
ped.

Show Cause Notice served on M/s.
ID.L Agro-chemical for Ghaziabad

714. SHRI K, LAKKAPPA: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether it is a fact that a shew
cause notice was served on M/s I.D.L.
Agro-Chemical of Ghaziabad, a subsi-
diary company of IDL Chemicals Li-
mited, for certain irregularities and
violation of company rules;

(b) it go, details of the show cause
notice and whether any action has
been taken against the said company
thereafter; and

(c) it not, reasons for delay in taking
action?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI VEEREN-
DRA PATIL) (a) Yes, Sir.

(b) and (c), M/s. IDL Agro-Chemi-
cals (then DOW Chemicals) were

issued a Letter of Intent on 18-7-1970





